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The Minister of Commerce and In-
dustry  (Sftiri T. T. Krishnamachari):
<a) Yes, Sir.

(b) A statement is laid on the Table 
of the House. [See Appendix V, an- 
nexure No. 10.]

Sbri G. L. Chaudhary: May 1 know 
th e  criteria on which the selection is 
made?

Shri T. T. Krishnamachari: For
selection of what, the place or the 
•exhibits?

Mr, Speaker: Selection of exhibits, I
think.

Shri T. T, Krishnamachari: The idea 
is to have regard to the experience 
gained from the other exhibitions and 
also the willingness of the parties to 
spare exhibits for the purpose of 
•exhibiting in such a fair.
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*853. Shri N. A. Borkar: Will the 
M inister of Works, Housing and Sup-
ply be pleased to state:

(a) the total amount allotted to 
Madhya Pradesh under the Indus-
trial Housing Scheme during the last 
th ree  years by the Central Govern-
m ent;

(b) w hether the amounts sanction-
ed were fully utilised;

(c) w hether it is a fact th a t only 
one hundred Houses for the Indus-
tria l w orkers have been constructed 
in  Madhya Pradesh so far; and

(d) if so, the reasons therefor?

The M inister of Works, Housing and 
Supply (Sardar Swaran Singh); (a) A
total amount of Rs. 30,06,500 has been 
sanctioned during the years 1951-52 U* 
1953-54.

(b) No, Sir; Not yet.
(c) Construction of 164 hpuses haj 

been completed upto end of August. 
1954. Another 590 houses are under 
various stages of construction.

(d) The somewhat slow progress is 
due mainly to difficulties in acquiring 
land.
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*854. Shxi Bagburamaiah: Will the
M inister of Inform ation and Broad-
casting be pleased to state:

(a) w hether it is proposed to ins-
tall new medium-wave transm itters 
at different stations in India; and

(b) if so. the details of the pro-
gramme including the date by which 
the new transm itter is proposed to be 
installed in each case?

The MiuLstcr of Information and 
Broadcasting (Dr. Keskar): (a) Yes,
Sir. ‘

(b) A statement giving the requisiS? 
information has been laid on the Tabk 
of the House. [5ee Appendix V, an- 
nexure No. 11.]

Shri Raghuramaiah: I And from the 
statement that different power trans-
mitters have to be installed at different 
places. In Bangalore, a 50 K.W. trans-
m itter is to be installed, but in V ijaya-
wada, the area of which is not less thavi 
that of Bangalore, the transm itter to 
be installed is a 20 K.W. May I know 
the guiding principle tor this dif-
ferential treatment?




